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FORM INC-26
[Pursuant to Rule 30 of the Companies {(Incorporation) Rulas, 2014]
BEFORE THE CENTRAL GOVERNMENT
REGIONAL DIRECTOR, NORTHERMN REGION, DELHI
I the matter of the Companbes Act, 2043, Section 13(4) of Companies Act, 2013 and
Rule 30(3) {a) of the Companies [Incorporation) Rulss, 2044
ARD
In tha matter of MTEKPOWER PRIVATE LIMITED (CIN: UZT103DL20ZIPTCA11410)
havying its registered offlce at H-19, Udvog Magar, Rohtak Road, Nangbol, West Delhi,
Maw Dwalhi- 110041, India, ..o [Applicant)
Mofice 5 heraby glven o the General Public that the aforesald Company proposes 1o make
an application fo the Canlral Government unddr Section 13[4} of the Companies Act, 2013

FORM A \
PUBLIC AMMOUNCEMENT
[Urder Regulation & of tha insolvency and Benkrupbcy Bosrd of india
[ Iresalvency |§e$r]|!|[“-l;'|l' Process for Corparate Pessans} Regul@lions 2016}
FOR THE ATTENTION OF THE CREDMTORS OF VAYU PUTRA CONSTRUCTICNS PRIVATE LINTED

e . PELEVANT PARTICULARS B
7. [Name of Corporate Debior VBYLrPOTRA CONSTROCTIONS PRIVATE LIMITED

2. | Date of inconporaban of Corporate Debioe] DE 04 200

I, | Aulharily under which Comporale Deblor is [Regslrar of Companas, Kanpur
moorporatedinapistared

4, | Corparaba kenbty Moo f Limited Labdity (LT RE00LP2006F TCO3 2136

Idenlifizataan Mo, of comporate dehior

{42

Addrezs ol the Reqgisterad office and LGF-15, Carer Stage Mall Sacor-18, Gawem Buddha
Prireapal O, {ilany) of Cofporabe deblor  [Magar, Maida, Utks Peacesh, Inta, 20131

T | TPy o T Ieri] G 1 TGl |31 L Emaer, 048
of Corparale Debior

. | Esbrnained dale of closung of meohancy | 181 June, 2025

rasoeubion procass

| Rame and [he ragisiralion number of (he |Shivanant Ghaudhary

‘The Federal Bank Ltd. W=7 YN -V 4

Moida Sector-18, B 10 Ground Floor, ' 4 Banki S
Misar Nokda: Matrs Ststian 8 Your Perfect Banking Partner

Gautam Bikdha Magar, U.P-201301 Regd. Office. Alwaye, Kerala

NOTICE FOR PRIVATE SALE OF GOLD
Motice is hereby given for the information of all concemed that Gold
Ormaments pledged in the following Gold loan accounts, with the under
mentioned branches of the Bank, which are overdue for redemption and
which have not been regularised so far in spite of repeated notices. will be
pul for sale in the branch on or after 22/12/2024 as shown balow,

POSSESSION NOTICE APPENDIX IV
[RULE &{1}]

Whereas, the undersigned baing the aulhonzed officer of tha HOFC BANK LTD. under lhe
Secuntization and Recorstruction of Financial Assats and Enforcement of Sacurity Inbarest AcL
2002(54 of 2002y and in exercsa of powars confemed under saction 13012} read with rule 3 of the

ecunfy Interest (Enforcement) Rulas, 2002, issued demand nolice daled 220412024 calling
upsg the bomoweris) 1. Mis Paj Global Through lis Progrietor Sh, Prem Anand Jain 2. Mr.
Prem Anand Jain 3o Sh. Anand Jain 3. Mrs, Neha DeviWia 3h, Prem Anand Jain fopay the
amount mentioned in the notice Rs, 1,05,18,570,19- [Rupees One Crore Flve Lakhs Eightesn
Thousand Five Hundred Saventy and Nineteen Paisa Only) within 60 days from the dabe of
receipt of tha said nolice, The borrawer(s) having falled ko repay tha amaunl. nolica is hareby
givan 1o the barrower(s) and the public in genaral that the undersignad has laken possession of
tha property described herain besaw in exercise af powers confermad an him under sub-section (4)
of sactan 13 of Act read with rule & of the Secunty Interest Enforcemant  Rules 2002 on fhs
DEth day of Dec 2024 (Friday). The borrower in parficular-and the public in general is hereby
cautioned not to deal with the proparty and any dealings with the property will be subject to charge
of HOFC BANK LTD, for an amount of Bs, 1,05,18,570.19- [Rupees One Crore Five Lakhs
Elghteen Thousand Five Hundred Soventy and Ninetesn Palsa Only) and interest thereon
together with expanzes and charges elc, less amound paid if amy. The borrower's attention is
irvited 1o provisions.of sub-secton {8) of seclion 13 of the Act, in respect of ime-avadable, 1o
redaam the secured assets,

12| Ciagses of creditars, if any, under clausa
(i) of sub-saclion 1G4) of seclion 21,
pacartzned by the Infarim mesofution
professanal

Mot applicasle & presan

131 Kames ol Insalvency Prolessionals
rlemibfiad o acl as Suthorzed
Rapresentative of creditors in a class
[Three names for-gach dass)

Mot apalicatle &t presen

14 (a} Relewan Forms and
b} Detaiis of awihorized regresaniatvees
ang avlable at

il Webdink @ Mipsifib) ge mmomesidownioe s
Priysical Address © Same a5 manticned
aove in point 10

B} Mat applicable a1 present

The cracors of YAYU PUTRA CONSTRUCTIONS PRIVATE LIMITED, ara Fareby called upon ko
subimit thedr claims with proof on o befora 18th December, 3024 (o the intenm resclulicn professipnsl
8t he asddress mantioned afalngt entry Mo, 10

The financial creditors shall submid thair claims with pracf by electronic means andy, Al ather crediors
meay submil 1ha claims with peogd In persan, Dy post or By elecinonic means,

A financial creditar belonging to- 3 class, s listed ageinst the antry Mo, 12, 2hed Indicate s choice
of authonzed representaing Trom amoeng the Three insalvency professicnals listed aganst enlry
Ma.13 {0 act as authonzad rapresanlalive of the cla=s [Real Esfate Afoltaes] in Form Gh.
aubimissicn af false of mesesling proals of Claim shad allrac] pendtas

Mame of Inlenm Resolution Professionat | Shivanand Chawsdhary

F.O. TANDAHER! TEH BAHADU, JHAJJAR, Haryana, India, 124507
Email: gemomicvalleyi@gmail.com; Tel: B506986526/9811341542
Website: genomicvalley@gmail.com
NOTICE OF THE 30TH ANNUAL GENERAL MEETING. REMOTE E-VOTING &
BOOK CLOSURE

MOTICE is hareby given that the 3th &nnual Gensral Meeting of the Membsars of GENOMIC
WALLEY BICTECH LIMITED wili ba feld on Manday, Jth day of December, 2034 at 11:04
AM. al "4 K.M. 5TONE, BERRI CHHARRA ROAD VILL. KHERKA, MUSALMAN, P.0.
TANDAHERI TEH BAHADU, JHAJJAR, Haryana, India, 1245077 to fransact the busingss

In-compliance with section 108 of the Companies &Act, 2013 read with rule 20 of The
Companies (Managemant & Admindstration) Rules, 2004 [*the Rules'} including any statutory
modification or re-enactment thereof for the tme being in force, guidelines prescribed by
tha MCA, the members are provided with the fagility to cast thesr wotes on & resolutions set
farth in the nobice of AGM using sleclranic voting syslem (insfa-vaie) provided by Link-Intmsa
Indea Private Lirubad. The voling of mambers shall be in praportien fhee aquify sharas haid
by ther in the paid-up equity share capital of the Company as an Monday, 23rd Decamber,
2024 ["Cul-off date”)

and-Share Transfer Books of the Company will remain closed from Tuesday, 24th Decamber,
2034 10 Monday, 30th December, 2024 {both days inclusiva) for the purpnse of 30th AGM
of "the Company

Any person who aoquires shares and becoma member of the Company after the dispatch of
niotica af the AGM by the Company and whose name appsar in the regisier of members of
the Company ar in the staiement of baneficiad gumership maniainad by the Depasitaries as
on cut-off date e 23rd Dacember, 2024 can view the nobice convening the AGH on the
website of ihe Company viz wew gepsmisyalley.com websile of stock gxchange viz BSE
Limited at www, bseindia.com and on the websits of Beatal Financial & Computer Services
Private Limitad wiz bitp:ihaetalfinancial com Such members can exercize thewr voling rights
through e-voding by fallowing the procedura as mentioned in the said natice of AGM. Membears
are also infarmed that in case sharehalders! investor hava any queries ragarding E-valing,

For Genomic Valley Biotech Limited
Sl

Yogesh Agrawal
(Managing Director)

Place: Haryana

Date: 06.12.2024

FA70 dF Canara Bank

derm mvm ) (4 G, of Inis Uredertaiing)

Branch: Kundli, District Sonepat 131001
Mobile No. 8572803236, Email ID: cb3236@canarabank.com

POSSESSION NOTICE [SECTION 13(4)]
(For Immovable property)
Whereas: The undersigned being the Authorised Officer of the Canara Bank under

Securitisation And Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”) and in exercise

Singh and Guarantor: Smt. Sheela Devi to repay the amount mentioned in the
notice, being Rs.30,79,969.20 (Rupees Thirty Lakhs Seventy Nine Thousand Nine
Hundred Sixty Nine and Twenty Paisa only) within 60 days from the date of receipt
ofthe said notice.

The Borrower having failed to repay the amount, notice is hereby given to the Borrower &
the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him / her under section 13 (4) of the said

/ 7I\ct, read with Rule 8 & 9 of the said Rule on this 05th day of December of the year 2024.

Urban House measuring 1660 Sq. Yards out of Plot bearing Khasra No. 35//43/2(2-18),
44/27(0-05), 28(0-04), 29(0-07), 30(0-07), 32(0-04), 33(0-07), 34(0-07), 35(0-03),
36(0-03), 38(2-01), 31(0-07) total measuring land 1660 Sqr. Yards out of 1/4th share
which is situated in extended Lal Doora the abadi of Bakoli Tehsil Alipur District North
Delhi-110040. Bounded as under: North: Rasta 24'9" wide, South: Rasta 24'9" wide,
East: Plot of others, West: Plot of others.

HARYANA DISTILLERY LIMITED

CIN: 5511002001 PLCT 09883

Regd. Difice: 16, Community Cenire, New Friends Colony,
Wew Delhi -110025 = Tel.: +91-11-26823089, 47501600,
Email id: hdisttizgmail.com, ISIN : INEDZOKDT1010

NOTICE OF 24 ANNUAL GENERAL MEETING
WOTICE is hereby given that the 24th Annual General Mesting (AGM) of the Company
will be held through video conferencing or other audin-visual means (VG/OAVM) on
Monday, 30th December 20:24 at 01:30 PM to transact the busingss as set out in the
notice of the AGM.

i, The remote e-vating period beging on Friday, December 27, 2024 at 09:004.M
and ends on Sunday, December 29, 2024 3t 05:00 PM. The remaote e-voting
module shall ba disabled by NSDL for voling thareafter,

il. To cast the vote through remote e-voting and voting during the mesting, the
members are suggested to;

A Visit URL: htps:/fwww.evoting. nsdl.com on a Personal Computer ar on a
mobile telephone and click on ican *Login® under ‘Shareholders' section- enter
wour User D, Password and a Verfication Gode as shown on the screen

b. Your UseriD details are given below

Manner of holding shares Your User D is:

l.e, Demal (NSDL or CDSL)

or Physical

g) For Members holding) 8 Character OF 1D followed by -8 Digit Clignt I0. For
shares in demat account| examgple if your DP 1D is IN300*** and Client 1D is
with NSDL. 12****** then your user ID I8

IHHDDA—**‘I E!nl- *1':*1':.

16 Digit' Beneficiary 1D, For example if your

b} For Members who hold

c. Password-{ ). If you are already registered for e-voting- use your exisiing
password 1o login and cast your vote, (1), It not registerad- retrieve the initial
password’.

fil. To get the bogin detall for joining the above AGM throwgh VG OAVM facility
including e-voting | remole & voting and for registration of your email [D with the

Company for service of notice, etc, the members may send a duly signed request

latter to the Company via post'couner at registered office or by sending email at

hdistti@eomail.com or at hdisecretarial@gmail.com aleng with following

information at the earliest wal before the date of the AG M

2} Folio Mof DP id b} Name of the Sharaholder

o) Chent 107 Copy of

fy Valid Email 1D for registration |p) Valid Mabile Mo. |

fv. The result of voting will be declared within 48 hours from the conclusion of AGM
I.e. onor betore January 01, 2025 and resulfs so declared will be placed on the
notice board &t registered office of the Company and on website of NSDL's
wabsite (www.evoting nsdl.com)

. |fyou have any query relating to e-voting facility, please refer the Frequenthy Asked

Ouestions (FAQs) and e-voting user manual for Sharehotders available at the

Downloads section al www.evoling.nsdl.com  or send query to

Date: 07.12.2024 Place: Kundli (Sonipat) Authorised Officer

INDUS DISCOVERIES PRIVATE LIMITED

Form No. INC-26
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]

Before the Central Government, The Regional Director, Northern Region Bench, New Delhi
In the matter of sub-section (4) of Section 13 of the Companies Act, 2013 and clause (a) of
sub-rule (5) of rule 30 of the Companies (Incorporation) Rules, 2014

AND

office of the company may deliver either on the MCA-21 portal (www.mca.gov.in) by filing
investor complaint form or cause to be delivered or send by registered post of his/her
objections supported by an affidavit stating the nature of his/her interest and grounds of opposition
to the Regional Director, Northern Region Bench, B-2 Wing, 2nd Floor, Pt. Deendayal Antyodaya
Bhawan, CGO Complex, New Delhi-110003 within fourteen days of the date of publication of
this notice with a copy to the applicant company at its registered office at the address mentioned
above.

Forand on behalf of the applicant
INDUS DISCOVERIES PRIVATE LIMITED

Add. Both: House No.3/1, Harmony Homes, Phase-3,
Sushant Lok, Sector-57, Gurgaon, Haryana-122001

Date: 07.12.2024

£} HDFC BANK

HDFC Bank Limited

Souih West

Pinnacls

SOUTH WEST PINNACLE EXPLORATION LIMITED
Regd & Corp Office: Ground Floor, Plot No.15, Sector-44, Gurugram-122003
Phone: +31 124 4235400; CIN: L13202HR2006PLCO49450
Emali: investorsiisouthwestpinnacle com; Website: www.southwestpinnacie.com
PUBLIC NOTICE -EXTRA ORDINARY GENERAL MEETING
(Pursuant to MCA Circular Mo, D0/2023 dated 25° September, 2023 & 0072024 dated

18" Seplermber 2024 read with Circular No 2002020 dated May 5, 2020)
This communicabion 1s regarding the Exira Ordinary General Mesting]"EGM") for the

sealing confirnaton of alteration of the Memarandium of Assocaton of the Company @ f&ms T The AGM will be convened in compliance with the provisions of General Circular dated Financial Year 20:24-25 of South West Pinnacle Exploration Limited which will be held
of tha gl:e-:;al Resalulion passed at the Extra-Ordinary General Meeting mupin?zn:l day ik Em,nn.h "?’““ il Hul ] Branch H‘_ame LD, NG September 19, 2024 read together with circulars dated April 8, 2020, April 13, 2020, | fon Thursday 02nd January 2025 at 3:00 PM (I5T) through Video Conferencing {VC)
of December, 2024 o anabile he company to change 13 Regstered office from the “NCT of | | G vglgtial £1306800009663 | 11 Ejm "V""‘_"‘“a“ 2150"“’"‘“[’?”325& May 5, 2020, January 13, 2021, December 8, 2021, December 14, 2021 and May 5. facility’'other audic-visual means ("UAVMT) as pemmitted by the Minsstry of Eu:r;::uate
Delhi™ to the “State of Haryana". 2. .%35‘.-1.":’3';?.'@1! - .3.155'_%3,'}:?3@,9%1 12, ':':.zd.."-.-'a-fsha:.- £1006300003514] | agno tcollectively referred to as “MCA Circulars®) issued by the Ministry of Corporate | |Affairs{MCA') & Secunties and Exchange Board of India{ SEBI) regarding the holding of
Any person whose interest & likely 1o be affected by the proposed change of the registened | | 3 Gra.Vaishall 21506800010101 | 13| Gzd.Maishal 21508400003733 Afairs, Government of India ("MCA") and other applicable provisions of the EGM through WC3OAWM without physical presence of the Membars at common venue and
offica of the company may dalivar or cause to ba deliverad or send by registered post of his/ | | 4. | Gad.Vaishall 21506800007545 | 14.] Gzd /Vaishal 21508400003795 Com E;ﬂiﬂﬁ Aot 2013 ' n due compiance with all the applicable provisions of the Companies Act 2013( The Act”)
her chjections supported by an affidavi stating the: nature of his/her interest and grounds of | |5 | Gizd./Vaishall 21506400003738 | 15, | Gzd./Waishak 21508400003811 The il:"qln!ine ol .tl'lE.' AGM along with Annual report of 2023-24 is being sent in | (20 the rules made thereunder read with General Circular Nois) 14/2020 dated April B,
opposiion eiher on the MCA-21 partal twiw.mea.go.in) by Tiling the ivestor Compiaint| |5, |Gzd.\vaishall | 21508100014126 |76 | Gzd Vaishak 21506A00003604 il il - 2020, 2012020 dated May 05, 2020, 10/2022 dated 28" December, 2022 , 0912023 daled
Farm of 1o the Reglonal Director, Northern Region, Delhi with a copy of this notice to| |5 1=5 e Y ¢y e gy B e [ ety accordance with the aforesald MCA Circulars 10 all those members, who have . !

; ; ¥ 1 7. | Gzd.Vaishali 21506100014258 | 47, | Gad./Vaishal 21506400004 116 i . . : g 25" September, 2023 & 02/2024 dated 19" Septembar 2024 and ather circulars issued by
the applicant Company at its Registered Office situated at H-19, Udyog Nagar, Rohtak | |=—=—"r SIE0E100014241 B Cri vantaE S TEIGTO00 36T registerad their email id with the Company /Depositories and the same will also be the Ministry of Corporate Aftairs [ MGA') ('MCA Circulars®) and Securities Exchange Board
Road, Mangloi, West Delhi, New Delhi- 110041, India, & Ms, Arpana Nassa, Practicing o ; LLL . available on website of NSDL hitps:/fwww.evoting. nsdl.com, Member can attend, A ' gl : s : .

Company Secretaries, VS ASSOCIATES, at A-52, Lower Ground Floor, Nirman Vihar, | [ 9| 520.\Vaishali 21506 100014828 |16, | Gzd Vashak 1506800012040 sirticinate’ and. cast thalr vofs Din the AGM thEqun VEIOAVM facilty as per of India ;;E Bl} Circular No. SEBIHO [:FD.-*:MDE.I:[H,MDE1.11 dated 12" May, ?ﬂzn.l
Delhi- 110092, within Fourteen Days from the date of publication of this noties 10. | Gzd.Naishall 21506400003134 T [ Gzd NVaishal 2106800010739 rstructitiie provided in suct Notise SEBWYHO/CFDICFD-PaD-2/PICIRA2023167 dated 7 Oclober, 2023 & SEBIHO/CFD!
For And On Behalf Of The Board Of Directors | [Place: G 5d - B Head : CFD-PoD-Z2PICIRI2024M133 dated Ogtober 03, 2024 [coladively referred gz "SEBI

Mtekpower Private Limited E:I: n?:'h;;:;ﬂ {The Faj:lnr;rl;.-aﬂr:lt Lt The Register of Membess and Share fransfer books of the Company will remain closed | | eieeylare o transact the businesses as sat outin the Nu:-‘.jnzlze :nn'..'enin!l;; the EGM which wil

Sd- from 24th December, Z0:24 to 30th December, 2024 (both days inclusive) foranmual | Jee sent to members through -mail separately,
Date : 07.12.2024 S Hma&]:_i.m;h:]l E" Plat # 31, Najafgarh |I1dl]-strfll|hﬁ:!l.c;ci.1l‘lrﬂ 15t Floar, Shivaji Marg, gt Thie Conpany 1as.sodened Mio agrasmant wili tiatonal Securikst Depociionss Linilag
1 o mrecto i =Py ¥ s . P i e 3 :

Bhos N Da & KR OIN: 01832390 | | % umsrstend your wors Moti Nagar, New Dalhi - 110015 The Members are informed that: INSDL), suthorized e-voting agency, for facilitating voting through elecironic means

[‘remote e-voling ) foenatis the members to exercise their mght to wobe on the resolutions
proposed 10 ba passed al (he EGM as wall as for the membears who are presant al the EGM
WO facility/OAVM and wish to-casi their vote doring EGM, through' e-voling -system ("e-
voling®). The detailed process and manner for attending the EGM and manner of ‘remate e-
valing” and “e-voling” during the EGM for members halding shara in physical mode,
fdematerializabion mode and for members who have nof registered their email address will
b2 provided in detail in the Motice of the EGM. In case you have any quenes or issue
[regarding remabe e-vating fe-voting, you may confact at evating@nsdl.coun orcall at 022 -
ABBE TO00 and 022 - 2488 7000.

Members can attend and Parficipate in the EGM through the VG facility/OAVM only, the
delaits of which will be provided by the Company in the Notice of the Meeting. Accordingly,
pleasa note that mo provisions hawve been made to attend and participate in the EGM of the
Company m person o ensure e complances wilh the direchves ssued by lhe
government autharities with respect above said cireulars. Members atlending the meeting
through VT facilib/OAVM shall be counled for the purpose of the reckoning tee Cuorum
ender Section 103 ofthe Companies Act, 2013

The Motice of the EGM along with the Explanatory staterment will be sent electronscally only
fo those Membars whose e-mail addreszes are registerad with the CompanyiRegistrar &
Share Transfer Agent (RTA) Depositories. As per the MCAand SEBI Circulars, no physical

2253.5?31 ;g‘ngfgss;?srﬂ:a:hng &s Inferim  |Reg Mo : IBBUIPA-DAP-P-0268 17202 1-202214045 Address of the Propertyl Assets Details Owner Name | Type of Property shares in demat account) Beneficiary 1I1 *'3 *I‘E:’:*.*:‘:*.'****** then your||  leopies of the Nolice of the EGM along with the Explanatory statement will be sent 1o any

T, [ Aodreas and emal of The rdenm resolaion | Addrass - F-a08, Logi Binsacm Coanly, Secnr1ar, | (| KK-108, Ground Floor, Area Measuring 16344 SgMEs,| MR PREM RESIDENTIAL with GOt RO 14 _ _ WeiiEar, MEmbess Whn.ham naLyel !{-QIE.!DI'.EEI.[hEIr E|I-IT|EII a!jn:lrusses A r'Equ:E.EtE:d i
professanal as regissred with the Board |Noida [Utlar Pradesh) Block-K, Kavi Nagar, Ghaziabad Bounded As Under--|  ANAND JAIN ¢l For Members holding| EVEN Mumber thal is 120904, followed by Folio|| |iollew the process mentioned below for registering their e-mail addresses to receive the

g . B, : :

i Eme - apcpl il pmel ope East - Road, West-Plot No. 110, Nortn - Plot No. 229, shares in Physical Form, |Number registered with the company. For example||  |Motice ofthe EGM elecironically and o recsive Login credentials. _

1] Addness ard m.,.,wuf': :Jrﬂn? gﬁulir_ﬁ h;iﬂ%ﬁﬁﬁgﬂﬁhﬂﬁmggﬁdaﬂ S0outh - Road ; if falio number is 001 *** and EVEN is 120904 then Additionaily, the Natice of EGM along with Explanatory statement will be available on the
CONTESPONCENGE: e ' o ; R ey DATE - 06/Deci2024 Authorisad Offier, \ ok website of the Company at www southwestpinnacle.com and also the webaite of the
rasalubion prafessional E-Mail : vpepl drp@gmail com PLACE - GHAZIABAD HDFC Bank Ltd user s 120904007 ; :

B PR LT TR T P B YO December Th0d - - Natlonal Stock Exchange and Bombay Stock Exchange on which the shares of the

Company are listed i.e. weaw nzeindia.com and www. bseindia. oem

I, Members wihvo have nol vel regisierad their e-madl addresses are requested (o follow the
process mentioned below for regestering thelr e-mail addresses to recaive the Notice of
the EGHM alectronically and to receiva Login credentials -

|8, The Members of the Company holding Equity Shares of the Company in Demat

Farm {100% Equity Shares in Demat Only) and who have not registered theie

a<mail addresses may tempararily gat their e-mail addresses ragisterad with

Link Intime: Indida Pyl Lid by clicking the link:

hifps: iplyweb linkinlimeco inEmailBeg/Emal Beaisterhtml and follow the

reqistration process as guided therain. The members are requestad to provide details

such as Name, DPID, Client 100 P&N, mobile number and e-mail id and also upload the

Wabice is hereny oen fhat the Natanal Company Law Tring’ has ordered the commancement | | of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest d) Cooy of PAN Card e Cony of Azdhar Share Cerfificate ;
S;ITEEDEJD'aIiI:n;:Imnq ruszuéuszn process of fha VAYU PUTRA CONSTRUCTIONS PRIVATE (Enforcement) Rules 2002, issued a Demand Notice dated 16.03.2020 calling upon qéeﬂhﬁested] ié&!l E#EEEEI'I (Frontand Back) image |.':'1_|:|'|.H.. Pal, ﬁual;l!'laf' Card FE}T.H ISR-1in PDF or JPESG format (upto 1 MB}, On
= o £ JaN the borrower M/s Shree Ganesh Roadlines through its Proprietor Sh. Vijender T ' wbmessio . of the slceehniner detyle- 2l TR Wl be-racohng By the: sitmbiolde:,

which needs o be enteredin the link for verfication,

w, For Permanent registration of their e-mad address, Members holding shares in demat
form are reguastad to update the same withtheir Deposzitory Participant ("DP2") and to
RegisiranlBTA) in case the Members arg holding shares in physical Form.

Any membar in case of any query concerning participation in the Extra Ordinary

Genaral Meeting may write to the company at mthelpdeski@linkintime.coin of

This naotice is being issued for the information and benefit of all the shareholders of the

Company in Complianca with the applicable cireulars of the MCAand SEBI

N atn © 07 32 2004 The Borrower in particular.and thg publicin genera! are herepy cautioned not to deal with hdistt@gmail. com or hdlsecretarial@agmail, com and evoting@nsdl.co.in,
Pidce - Maida the property and any dealings with the property will be subject to the charge of Canara By Order of the Board

\ / Bank for anamount of Rs. 30,79,969.20 (Rupees Thirty Lakhs Seventy Nine Thousand Far Haryana Distilery Limite d BY AND ON BEHALF OF THE BOARD OF DIRECTORS
Nine Hundred Sixty Nine and Twenty Paisa only) and interest thereon. Eli.-'-l SOUTHWEST PINNACLE EXPLORATION LIMITED
GENOMIC VALLEY BIOTECH LIMITED Tfhe borrowlert;ls attentijon is ir;}vited to tklje provisions of Section 13 (8) of the Act, in respect Flace: New Delhi Shashi Kumar Nair " .li{:lll"ll

oftime available, to redeem the secured assets. .'
CIN: LO1122HR 904PLC133015 e QT2 Areciet]  |Plce: URLGHAN CHARMAERANABING DR ECTOR
Reg. Office: 4 K.M. STOME, BERRI CHHARRA ROAD VILL. KHERKA, MUSALMAN, Date: December 07, 2024 DIN- 00049217

IN THE COURT OF 5H. RAKESH,
PANDIT, DISTRICT JUDGE, {COMM
COURT)-4, COURTS NO. 508, SOUTH-
WEST, DISTRICT, DWARKA COURTS,
NEW DELHI

PUBLICATION NOTICE DEFENDANT
(Order 5, Rule 20 of the Code af Civil

T,

SRIKANT SINGH, 5/0. 5H. RAM NATH SINGH
PRESENTLY RESIDING AT-W2-261, 1" FLOOR,
GALl NO.E, SADH MAGAR, PALAM COLONY
NEW DELHI - 110045

MOB.: 9654218436

ALSO AT WZ1, 1A, Z° FLOOR, GALI RO,
SADH MAGAR. COLOMY, PALAM VILLAGE,
SOUTHWEST DELHI- 110045

under with interest thereon.

Circle Office :

“APRIGLOBAL CAPRI GLOBAL HOUSING FINANCE LIMITED

HOUSING FINANGE LimirED Registered & Corporate Office :- 502, Tower-A, Peninula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
- Capri Global Housing Finance Limited 9B, 2nd Floor, Pusa Road, New Delhi — 110060

APPENDIX IV POSSESSION NOTICE (for immovable propert

Whereas, the undersigned being the Authorized Officer of Capri Global Housing Finance Limited (CGHFL) under the

{es) as mentioned in the notice of AGM *ﬁ'h"ﬂg_'ﬁ being circulated for convening the AGM. The . . . Procedure) Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
iﬂ'fpi"?lnaf sent ““; "’“'"‘1';'*1 of ”'GE Ll r’:}“""f "'".“'Ia[ Ed':'ﬂ'” ok DE“E.’T':'H d'ﬂﬁ: r:' ':'r;" Regd. Office: FF-19, 20 Anupam Complex, Saket, New Delhi-110017, India SUIT NO.: CS (COMM)I260/2024 powers conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand
‘cmﬁmﬁ.;ﬁ;ﬁ: :I,ED,E_ ?”1:; AHEHEEE,E?;}N E;:Ei'n;;?; ;ﬂﬁ;ﬁ_?ﬂ; i?;:i.liﬁe :':j' ,;'aﬁ Mob. No. +919971534445, email: accounts @indusdiscoveries.com PUNJAB NATIONAL BANK .. Plaintiff. | | Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to
be downdoaded fram the Company's websile {www.genamicvalley.com) CIN: U63040DL2000PTC106414 —— VIS, —— s the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having

failed to repay the amount, notice is hereby given to the Borrower(s)/Guarantor(s) and the public in general that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The
borrower's attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to
redeemthe secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of CGHFL for an amount as mentioned herein

Ashish Kumar Gupta (Borrower)
Mrs. Sucheta (Co-Borrower)

Place : Delhi/NCR (Aligarh)
Date : 08-12-2024

rlalnliﬂ' and filling of WS in commereial suif
n 120 days peried I8 mandatary and no

extension can be granted.
District Judge-04 (Commercial Court)
Saull-West Digtrict Court Me. 508, 51h Floor,
District Courls Dwarka, Kew Deikl

: Vot - F 7 inber, 2 ] inq its reqi i i ' it} [S.! ipti '

o1 Sy, 2901 Deeamen 2038 (20 p] DUt 1S périod medbas iy cactther s | |IM {he mater of INDUS DISCOVERIES PRIVATE LIMITED having s regisered ofice at| | raas Plint s nstuted st sbave St [S.1 Name of the Borrower(s) / Description of Secured Asset | Demand Notice] _ Date of

electranically, The remete e-vofing medule shall be disabled by COSL e-vofing provided by FF-19,20 Anupam Complex, Saket, New Delhi-110017, India, ... Petitioner tiorsby Sumaned ?ﬂ?{ﬂ&‘.iﬂhﬁ E;IEII.I?EH [Er;lr:zﬂrﬁ N. Guarantor(S) (Immovable Property) Date & Amount' Possession

Baatal Financial & Lomputer Services Pyl Lid thereafter. The facility far voling, either thraugh || Notice is hereby given to the General Public that the company proposes to make an application or by 2 plaadar on the 11.12.2024 2t 10:00 AM, 1o} 14 (] oan Account No All that Piece and Parcel of property | 03-09-2024 03-12-2024

ot syt il s 11 a5 b rde ol A st |t Cnpl ot nerecton 50 Conpanic ol 2 vyt (455, 17 1 e 4 e [ LBt oo | Faving lond and buiing being Pl NoJ R

at the AGM. The Members who have cast their vots by remote &-voting prior 10 the AGM may prowsmns_lf any, seeking conflrmatlon c_>f alteration of the Memorapdum of Assomahqn ofthe : EE‘I;‘E“ mnuc'a& r;g.é‘ anFT arij |r|ue ﬁaalufﬁﬂﬁmrll'l. 51100000503900 (New) 39, land area Admeasuring 200 Sq. 49,16,573/-

alsa aftend the AGM but shall not be enfitled to cast their vote again Company in terms of the special resolution passed at an Extra Ordinary General Meeting held bl bl el el o LR Yards, situated at Mauja Krishna Vihar, Railway Colony, Phase-1

The documents pertaining to he (tems of business 1o be ransacted in the AGM are open | | on 4" day of November, 2024 to enable the company to change its Registered Office from the EXPRESS', o LNHLALR000104552 (Old) Mau'a; Quarsi, Pargana and Tehsil Koill District- Ali arh’ Uttar !

iﬂ;ﬂ?&qﬂﬂmpnu?:ﬂ;15?5&?@55:1 m?EEsgltlt? a?ng"EpuTi';i nﬂ"fnﬁmi ;:".{.:Lﬁeﬁgy] " National Capital Territory of Delhi" to the "State of Haryana." NOTE : Defendant is driun{?ad lt: ILﬁum'i'l'uE* 51200000625662 (New) of our Pra dJesh 202001 gounded as under- North: Road 950ut’h- Plot No
7 z ] {Lig y : I . s . within a periad o & Trom the da . - : : : .

Ragulations, 2015 ang section 91 of the Companies Ack 2013, The Regester of Members | | Any person whose interestis likely to be affected by the proposed change of the registered receipt of summons with advance copy to the Allgarh Branch) 26 and 27 East: Plot No. 40 West: Plot No. 38

Sd/- (Authorised Officer)
For Capri Global Housing Finance Limited (CGHFL)

# HCHE LS, UL L L D

; MOHDYASIN ZARGAR ASIYAYASIN ZARGAR
you may refer the Frequenlly Asked Qusstions [FAQS) and Insia-Vole e-Vobng module _ , = % . "
availanle at htp:ibestaliinancial.com under download section or you can emall us to] | Director Director APPENDIX-IV-A ISEE proviso to rule H[EH Sale notice for sale of immovable properties
beetali@beetalfinancial.cam or cafl us at 011-2986 1281-83 DIN 00437571 DIN 00437616

with proviso to Rule 8 [6) of the Security Interest {Enforcement) Rules, 2002.

Secured Creditor.

AU SMALL FINANCE BANK LIMITED (ascreouieo commerciac sank)

Registered office ;- 19-A, Dhuleswar Garden, Ajmer Road, Jaipur-302001, Rajasthan{india) CIN L36911RJ1996PLC011381

E-auction Sale Mobce for Sale of Immovable Asseis under the Secunbsation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read

Motice is hereby given to the public in general and in particular to the Borrower (5)/ Co-Borrower [s)/Mortgagor (s} and Guarantor (5] that the below described
immovatide properties martgaged to the Secured Creditor, the constructive/phiysical possession of which has been taken by the Authorised Officer of AU Small Finance Bank
Limited (A Scheduled Commercial Bank), the same shall be referred herein after a5 AUSFB. The Secured Assets will be sobd on “As is where is™, “a3 is what i", and “Whatever
there 15" basis through E-Auction for recovery of amount mentioned in the table below along with furthar interest, cost, charges and expenses belng due to AUSFE iz,

it is hereby informed you that we are going to conduct public E-Auction through website https:/ fsarfaesi.auctontiger.net

Branch : The Capital Court, Munirka, Qlof Palme Marg, Quter Ring Road, New Delhi-110 067 Loan Afc Number [ Date & Date of E-Auct Contact
Tal. : 011-41526568, CIN LE5220MH1824PLCO80G6 18, Website: www . hdfchank.com Name of Borrowers Amount of ?,:t;:_f Description E:::r;; Mimr Tﬂ:'lillnt:gtf Bid Sub- Pl:al;em F.;r:;n
Co-Borrowers/ 13(2) Demand : of Property - issi of Tender
POSSESSION NOTICE Rt ( :‘uﬁm ssion Property | Property |E-Auction| Mission| = T LoD f,':fﬁ:t:
Whereas the Authorised Officer of HDFC Bank Limited {erstwhile HDFC Limited having amalgamated with HOFC Bank Limited by virtue A N 17-May-23 ag: | 11} Progsrty Situsted Re. fe  lazasnas] jonoi | AuSmal Firenice | it Lokina &
of a Scheme of Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC), under the Securitisation 19001060721517620 Rs. 2356554/ Aug-24|  at OneShopOn | 1685000/-| 168500/ | 2.00 PM | Before Bank Ltd., Deepak Jain,
And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("sald Act”) and in exercise of powers conferred M/s Ajay Sanitation Rs. Twenty-Three second Floar Shop Rs fs. One | to4.00 | 20-Jan- | Branch Office ;- | 7330011760 &
under Section13 (12) read with Rule 3 of the Secunty Interest (Enforcement) Rules, 2002 issued Demand Motices under Section 13 (2) of Through Its Proprietor - Lac Fifty-Six Bearing Pvt No- 6 & | Sixteen llacs Sixty| PM with [ 25 A 54, Gulab 9773358234,
the said Act, calling upen the following Borrower(s) / Legal Heir(s) / Legal Representative(s) / Mortgagor(s) to pay the amounts mentioned ij':;’ E:n‘:':: Li“:;‘.f‘;‘g"' Thousand Five 7, being part of buiid-|_ L2cs | Eight junlimited Bagh, Dwarka |auctions@aub
against their respective names together with interest thereon at the applicable rates as mentioned in the said notices, within 80 days from shyam Sunder Rawat {Co- Suln:::d Fu;t;u-;ﬂa ur 0 Bropebhy. Baaring ?Ehw Fw; TEr;:L_ﬁan exer;mn T{cd,?ggpmi:nar "=a'n:t:ilr’lc |
the date of of the said MNotice/s, incidental expenses, costs, charges etc till the date of payment and / or realisation. Borrower], Smt, Menka i ':1_."3 e MPL No.-2259{0LD) ﬂ?.r:ag Hm;':id mﬁ: i I;jag_],' NE..:m :;I}a: ff,'
; . Rawal W/O Ajay Kumar And 3379 (NEW), : gar,
Sr. Name of Borrower(s) Qutstanding Date of Date of Description of Rawat (Co-Borrower) situsted AtGali | g3 gﬂ,;[',ﬂ / E”F'l’: S
No. Dues De mgmr.t Physical Immovable Property / Secured Asset Tabela Rai Saheb Bala| Rs.six | 63000/-
Notice | Possession Prasad, Bazar Sita  |Lacs Thirty| Rs. Sixty
: =t
1. |MR JAY PRAKASH Rs.10,52,919- | 17-APR- | 05-DEC-2024 | FLAT NO. UG-2 (LIG), UPPER GROUND . O g WL
(Rupees Ten Lakh | 2023 (Physical | FLOOR, ENTIRE BACK SIDE (WITHOUT S " | donky
Fifty Two Thousand Possession) | ROOF RIGHTS), PLOT NO A1 - 45, DLF L) Flopetty

Situated at One Shop
On Second Floor
Bearing Pvt no.-

33749/5-1, Being Part

Of Build Up Property,
Bearing Mpl no.-

225%old} and 3379
[new], Situated At
ali Tabela Rai 5aheb
Bala Prasad, Bazar
Sita Ram, Delhi-
110006 Admeasuring
6.40 5q. Mtr.

DILSHAD EXTENSION 2, PARGANA
LONI, GHAZIABAD, UTTAR PRADESH-
201010 WITH UNDIVIDED
PROPORTIONATE SHARE OF LAND
AND CONSTRUCTION THEREON
PRESENTANDFUTURE

Nine Hundred and
Ninateen only) due as
on 31-MARCH-2023"

*with further interest as applicable, incidental expenses, costs, charges etc incurred till the date of payment and ( or realisation.

However, since the Borrower(s) mentioned hereinabove has failed to repay the amounts due, notice is hereby given to the Borrower(s)
mentioned hereinabove in particular and fo the public in general that the Authonised Officer/s of HDFC has taken Physical Possession of
Immovable Property / Secured Asset exercise of powers conferred on him/them under Section 13 (4) of the said Act read with Rule 8 of
the said Rules on the dates mentioned above.

The Bomrower{s) mentioned hereinabove in particular and the public in general are hereby cautioned not fo deal with the aforesaid
immovable properties / securad assets and any dealings with the said Immovable Property / Secured Asset will be subject to the mortgage
of HDFC.

Borrower(s) attention is invited o the provisions of sub-section (B) of section 13 of the Act, in respedct of time available to redeem the secured assel/s.
Copies of the Panchanama drawn and Inventory made are available with the undersigned, and the said Borrower(s) is/are requested to
collect the respective copy from the undersigned on any working day during normal office hours.

Place: Delh NCR S
D  OT-DEC-2024 ;
ate C Authorised Officer

Regd. Office: HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400013

The terms and conditions of e-auction sale:-

(1.} The E-Auction sale of Secured Asset |5 on "as s where is" | “as is what i5¥, “whatever there is” and “no recourse” basis for and on behalf of the Secured Creditor viz, AUSFB
and there is no known encumbrance which exists on the said property, (2.) For participating in online e-auction sale, Bid document, copies of PAN Card, Board Besofution in
case of Company and photo |0, address proof are required to be submitted along with EMD, which is payvable by way of RTGS/MEFT/DD in the name of MSME AUCTION
POOL ACCOUNT OF AU Small Finance Bank Limited, Current account No.1921201121711593 AL SMALL FINAMCE BANK LIMITED Fifth and Sixth Floor Sunny Big Junction
STC Khasra Mo, &4 to 67 ,Gram Sukhaipura Mew Atich Market Jaipur 302020, IFSC Code: AUBLOOO2011, Once an Online Bid is submitted, zame cannot beowithdrawn. Further
any EMD submitted by bidder will be required to send the UTRSRe! na/DD No of the RTGS/NEFT/DD with a copy of cancelled chegue an the following emakl 10s Le.
auctionsi@aubank.in [3.] All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiper.net & hitps:/f'www.aubank.in/bank-auction
for further detallsincluding Terms & Conditions, totake partin e-aucbonsale proceeding and are also adyised to contact e-mall of auctonsi@aubank.In

Please Note: - Thizis also a 30 days motice Under Rule 8{6) read with Rule $(1) tothe Borrowers/Co Borrowers/ Mortgagors of the aboie said boan account about sale through tender
{ inter se bidding on the above-mentioned date: The praperty will b= sold, if their outstanding dues are not repaid in full by the borrower in the glven notice period,

Place : DELHI Date : 07-12-2024 Authorised Officer AU Small Finance Bank Limited

financialexp.epaptin ... . .. .

For HDFC Bank Ltd.

New Delhi
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